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O R D E R 
(Virtual Mode) 

12.10.2020   Counsel for Appellant states that there is urgency in the 

matter. Counsel for Respondent No.1 seeks last opportunity to file Reply. 

Reply may be filed by 19th October, 2020. Rejoinder, if any, may be filed by 

28th October, 2020.  

 Counsel for Appellant to amend Cause Title to show Respondent No.2 – 

Corporate Debtor “through RP”. Shri Tajinder Pal Singh appears on behalf of 

Respondent No.2.  

 List the Appeal ‘for admission (after Notice) hearing’ on 2nd November, 

2020.  

       
 

    [Justice A.I.S. Cheema] 

      Member (Judicial) 

 

 

(Dr. Ashok Kumar Mishra) 
Member (Technical)  


